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ffTHE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIIT  SINGH BARNALA):  (a)
Yes Sir. The prices of pulses have
increased gradually from middle of
May, 1978.

(b) The Government have taken
following steps to increase the pro-
duction of pulses: —

(1) Centrally Sponsored  Scheme
on Development of Pulses and
Central Sector Scheme on Quality
Seed Production of all India impor-
tance pulse varieties have been
launched.

(2) The Government of India ini-
tiated the State Governments to
organise a campaign by mobilising
staff of the Agriculture Develop-
ment  Departments. The  campaign
included  training of  staff/farmers,
promoting the use of improved seed,
phosphatic ~ fertilisers and  adoption
of plant protection measures and
also making: avaiilajble inputs in
time to farmers.

(3) Special campaign was also
organised to increase area under
summer moong after wheat harvest
under irrigated conditions in  nor-
thern States and moong, urad and
cowpea in rice fallows in eastern
and southern States.

(c) As an incentive to the farmers
the support price of gram was fixed
by Government at Rs. 125/- per
quintal for Rabi 1977-78 as against
Rs. 95/- per quintal the previous sea-
son. The support price of arhar at
Rs. 155/~ per quintal and that of
moong' at Rs. 165/- per quintal have

been fixed for the first time during
this year.

Financial  assistance  has  also  been
provided to the farmers through the
State Governments under the Cen-
trally  Sponsored Scheme for (i) lay-
out of demonstrations, on their fields,
(i) adoption of plant protection
measures, and (iii)) use of rhizobium
culture and improved seeds. ]

wieg wim & faeew

286. Y gfvwimy wiwg: :
| FATA WA FAT

w1 pfe i feard g4 oz
FAE FT 3T Fr o

(%) #a1 ag ¥ & (v waw
EAc i G 2 S e o kA T

afa 1 wfawgn w77 & oo gfa-
T WATAT WG

(=) afz g, ¥ == osa} %
AE AT F AV TAR B Weawm TTed
q foewr fradi & 2o g fradr
uwE  aqfw %1 wfawgw  fn @ g
T

(v) whedm afn 5§ 3=
frea ovs wfw w7 ar qfudm
fFami oz fraf g ?

t [Distribution (f surplus land

286. SHRI HARISHANKER BHA-
BHDA:
SHRI JAGDISH PRASAD
MATHUR:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state

(a) whether it is a fact that a
campaign is being carried on by the
State Governments in a number of
States to acquire surplus land,

t[ ] English translation.
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(b) if so, what are the names of A O wEFIq A7 gy
these States and what is the total . o - -
acreage of land acquired during the qarfaa FIAAT 7T PRI F1 3
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HFL . . . 3,02,167 1,91,315
qET . . . 5,44,137 2,52,615
fagre . . . . 1,29,996 1.29,966
AHUT . . . 4,143 T
glearom . L . . 56,262 31,905
fgrs 3w 80,810 4,110
SFE TLT HIAIT . L) ey
FAiEH . . . . q 36,149
LR . . . . 50,258 37,305
weq WA . . . . . 1,98,534 69, 297
wgTE . . . . . 2,71,385 2,71,3 85
aforg? : . . . T TR
AL . . 6,901 92,394
T . . . Fo Te 4,481
ST . . . . 1,97,785 1,19,077
Ty . . . 6,364 20,777
fagx . . . . 1,046 421
ITT AW . . . 2,07,055 1,69,773
Tfemn Fare . . . 41,282 28,244
FreT qd AT AT . 5,765 2,805
faafy . . . . 192 w
qiferdr . . . . 743 7360
o 21,04,825 14,995,779

-
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tfTHE MINISTER OF AGRICUL- by them for distribution to eligible
TURE AND  IRRIGATION  (SHRI persons.
SURIJIT SINGH BARNALA): (a)
Mjost of the States are implementing
the revised ceiling laws and the ceil- (b) and (c) A statement is laid on
ing surplus lands are being acquired the Table of the House.
Statement
{(From Juoe, 1975 to-date)
States/Union Territories Land Land
acquired distributed
{Area in acres)
Andhra Pradesh . AR 3,02,167 1,61,531%
Assam . . . . . . . . ) . v 5,137 2,52,615
Bihar . . . . . . . . . 1,260,095 1,209,906
Gujarat . . . . . . 4,145 Nil
Haryana .. . . . . . . . . 56,262 31,905
Himachal Pradesh . A | . . . . 30,8;9 prL0
Jammu & Kashmir Ce e Nil Nil
Karnataka . . - . . . . . . Nil 36,148
Kerala . . . - . . . . 50,258 37,505
Madhya Pradesh . . . -« 1,08534 69,207
Maharashira . . . . . 271,385 2,791,385
Manipur . . . . . . . . . . Nil Nil
Orissa . . I . . . . . . 6,901 92,304
Punjab . . . . . . . . N. A. 4,481
Rajasthan . . . . . . . . . La7s8s 1,09.077
Tamil Nadu . . . . . 6,964 20,777
Tripura . . . . . . . . - - e 1,046 421
Uttar Pradesh . . PR . . . 207,055 1,609,773
. 'West Bengal . . « - . . . . . 41,282 28,244
Dadra & Nagar Haveli . . . . . 5,765 2,805
- Dethi . . . . . 192 Nil
Pondicherry . . . . . . . 743 750
- To1aL 21,04,825  14,090,779]

3 [ ] English translation.



